CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

NO.26, HADDOWS ROAD, SHASTRI BHAVAN ANNEXE I FLOOR, CHENNAI-6

Cause List for: 07/02/12 (Tuesday) 

Coram: Dr. C. SATAPATHY, Hon’ble Technical Member

------------------------------------------------------------------------------------------------------------------------------------------------------------------

Sl.No     Application No
Appeal No
Appellant         

Respondent       
       Appellant 
             Respondent









     

    Representative
            Representative

----------------------------------------------------------------------------------------------------------------------------------------------------------------

SINGLE MEMBER (Technical)

REGULAR MATTER

1.

C/271/04
S. JAMAL

CC CHENNAI

K. RA NATARAJAN
2.

C/272/04
AMBALAM KHAJA
CC CHENNAI

K.R. NATARAJAN
3. 

C/05/06

CC CHENNAI

MADRAS 


T. RAMESH

FERTILIZERS LTD

4. 

C/37/06

CC CHENNAI

MADRAS 


T. RAMESH

FERTILIZERS LTD

5.

C/238/06
JAYYES AGENCIES
CC CHENNAI

6.

C/433/06
REXOFLEX (P) LTD
CC CHENNAI

T. RAMESH
7.

C/233/11
NATVAR PARIKH
CC CHENNAI

R. HARI




& CO (P) LTD

8.

C/268/11
OLYMPIC TRADERS
CC CHENNAI

R. HARI
9.

E/324/11
SANMAR SPECIALITY
CCE CHENNAI

K. VAITHEESWARAN




CHEMICALS



10.

ST/326/11
CST SALEM

ASHOK AGENCIES

K. VAITHEESWARAN
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     CESTAT CHENNAI

